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Title: Need to solve acute drinking water problem in Lohardaga Parliamentary Constituency, Jharkhand.
The Lok Sabha re-assembled at thirty four minutes
past Thirteen of the Clock.
(Mr. Deputy-Speaker in the Chair)

MR. DEPUTY-SPEAKER: We will now take up Matters under Rule 377.
Prof. Dukha Bhagat.
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MR. DEPUTY-SPEAKER: Now, we have to take up the discussion on the Railway Budget. Do not waste the time of
the House.

...(Interruptions)
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( At this stage Kunwar Akhilesh Singh came and stood near the Table)
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...(Interruptions)
MR. DEPUTY-SPEAKER: Nothing is going on record, except matters under Rule 377.
(Interruptions)™

* Not Recorded.



